
LG* SASHA DEBATES

LOK SABHA

Wedimday, Apnl 16, 1<)75/Chattrn 26, 
1807 (Saka)

T*te Lok Sabha met at Eleven of the 
Clock

[Mr Smxsfe in the Chair] 

ORAL ANSWERS TO QUESTIONS

SHRI S M BANERJEE* Sir, I had 
sent in a motion

MR SPEAKER  I am not allowing 
this It has become a daily practice I 
am not allowing you to move this, nor 
will it come on record

SHRI S M BANERJEE  ...*

MR SPEAKER Not * word of that 
will go on record You are speaking 
without my permission I am not allow
ing anythin*.
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MR.SPEAKER: Your Quesionsays:

"if so,the names of Television
Centres where the"Television News
Department" will'besetupandthe
time by which itislikely tostart
functioning there:"
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knô whefber it has been ferpught to 
the «©Woe of the minister that there ■ 
is ĵaMdemhl® discontent araongrthe 
news telecasters of this department on, 
t%e ground that thdr duties and res
ponsibilities arenotfixed on the basic 
of merit but done arbitrarily? If so, 
may I knowwhether there is any propo
sal to set up any kind of independent 
evaluation .< committee which will see 
that these things are remedied ?

SHRI I. K. GUJRAL: I am not aware 
of any discontent in the TV station. It 
has not been brought to my notice. 
Who should be given what job as in 
<wery station and in any organisation 
primarily depends qn the leadership of 
the Station Director. So far as evalua
tion of programmes is concerned, that 
is done from time to time so that over
all toning up takes place and in that 
we do associate outsiders also.  How
ever. I am willing to consider what my 
hon. friend has suggested.

Opening of P.C.Os. at Block Head- 
. Quartets In Maharashtra

*649- SHHI A. S. KASTUEE: <WiH 
the Minister of COMMUNICATIONS 
be pleased to state:

(a) whether, the P. & T. Dgpartment- 
ment has accorded any priority to the 
opening of .PubLfc , Call Offices at the 
Block Headquarters in Maharashtra 
since the declaration of Block Efead* 
’quarters as category stations for the 
purpose of opening c£ P.C!->Os.i

(b) If so, names of the Block Head- 
'Quarters in Maharashtra where the 
P.C.Os. are not yet provided ; and

(c) » the.. reason?,. for not providing 
P.C:Os. at Block headquarters and the
. Sikdy date when P.C.Os. would be 
provided?  .  .  . ilt

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
XSHRI JAGANNATH PAHADIA): (a) 
Amongst placesof administrative im
portance eligible for provision  public 
■call offices  Block headquarters have 
Been included ifi the policy guidelines 

W.Wiffc1.'"Xm Pian. PC.O*.

revemje-'is
r̂ rjing
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and 10* rwpccUv̂r|.

No inter-sepriority has been given 
to •• the, . ay such
stations in Maharashtra br OTher jSlates,

(bj 3Dn Mahwrasbtra, out of'22
headquarters, there is only one ___
headquarters at Saftgrampur 
Buldana where the P.C.O. is not yet 
provided.

(c)  The fc.C.O. at Sahgram̂û'ttould ' , 
not be’ provided as <he |iroposal involv
ed a loss beyond the prescribed liihit 
of -85% of the annual recuj£ii*g expen
diture. It is learnt that the Gram 
Panchayat is willing to, make good, the 
loss and has also 1 made a paymfeht. 
Other  formalities  fbr - executing" a; 
guarantee band are b#ng coirflp̂tsed5 
before'' taking:' 'up ■ thêorfc.  •• ■■ •.*
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SHRI At S: X. to0W>
how much time , the: department is* 
likely to take to provide a P.C.O. at 
Sangrampur in *Buldana District ?

: p v.

SHRI JAGA7WATH 
$000̂5 ftt»! formaiitiesr:arerjf0̂ple4jad* ■ 
it will be provided.
•  rr -rrry> ..•«?£ vsn?/i

SHRI A. S. KASTURE:? Jttay I khm» = 
whether there are any complaints about

x-‘:v $'%■ ,r?-0 -'-I  Til' T

reeê many cbfhpliix̂ ^̂ ^̂ifeSn/
exchanges T-ancfc P.GsOa|
to our notice any particular complaint,
I wiU examine
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